CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH : ALIAHABAD

Civil Misc. Centempt Applicatien Ne.lO of 20C4.

Friday, this the 29th day ef Octeker, 2004.

Hon%le Mre AJK. Bhatnagar, J.M.
Hon'ele M, S.C. Chaube, A.M.

1. Institute Jeint Staff Ceuncil,
Indian Grassland and Fedder Research
Ingtitute, through 1ts Secret:ry,
(Staff side) Rajendra Kumar,
Gwalier Road, Jhansi,

20 Rajendra Kumar aged about 42 years
working as Senler Clerk in Indian
Grassland & Fodder Research Institute,
Gwalier Read, Jhansi.

ee 0o .Applican‘ts.
(By Advocate : Shri R.K. Nigam)

Versus

Smt, Shashi Misra, e
Secretary Indian Ceuncil for X
Agricultural Research, Krishi |
Bhawan, New De lhi, o e sRespondents.

(By Advocsted : Shri B.B.Sirohi)

ORDER
B_L_l"bn'hlﬁ‘__yr_c A.K, Bllja‘tnggﬂ. J.M.. :

This contempt applicatien has been filed fer punishing
the respondent for nen-compliance of the erder passed en
16.5.2003 in OA Ne.1091 eof 2003 by which the respendent
was directed te decide the representatien of the applicant
within three months from the date ef cemmunicatien ef this

order,

26 learmed counsel for the respondent submitted that the
representation of the applicant hec keen decided by the
respondent on 6.7.2004, A coepy of which has been filed
by the respondents' ceunsel in the court teday, which is

.

taken on record.
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3. learned ceunse'l for the applicant admitted th
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that the representation of the applicant is da-cf_f_'__ 7»11 |
there is nothing left te be decided by the Tribunal,

_ '
Accerdingly, the contempt application is r2 jecteds '
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